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wé the dates on which the contracts
were made, is placed on the Table of
the Houss. ({See Appendix I, an-
nexure No, $5.]

Shri Oxa: May I know whether it
will not be possible to issue global
tenders, because of the new conditions
in which these loans wre now tied up
by the U.8.A. Government?

Sardar Swaran Singh: That Ques-
tion may better be addressed to the

ﬂwtermsoftheD.L.!‘ loans.

WRITTEN ANSWERS TO QUES-
TIONS
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.Admisdon into Technieal Celleges

" egas, Shrl Harish Chandra Mathur:
Wi the Minister of Scientific Re-
sakroh and Culturs! Affairs be pleaged
to state:

(a) whether any preference is given
to Scheduled Caste and Scheduled
Tribe students for admission to techni-
cal colleges;

(b) what is the nature of the pre-
ference and reservation; and

(c) whether it is with the approval
of the Central Government and
whether it is uniform in all institu-
tions?

The Minister of Scientific Research
and Cultural Affairs (S8hri Humayus
Kabir): (a) to (c). Most of the techni-
cal institutions offer preferential
treatment to Scheduled Castes and
Scheduled Tribes students in the
matter of admissions by way of reser-
vation of seats upto 20 per cent and
relaxation of upper age limits and
qualifying marks, These concessions
were recommended by the Central
Government but they are not uniform
and vary from institution to institu-
tion.

Korba Coal Fieids

*338. Shri T. B. Viital Rao: Will
the Minister of Steel, Mines and Fuel
be pleased to state:

(a) whether Government have
received the project report from the
Soviet experts for the development of
Korba Coal fields;

(b) it so, what are the salient tu—
tures of the same; and

(¢) when action is likely to be
initiated on the project report?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) The
Project Report for the Manikpur
Quarry has been received by the
National Coal Development Corpora-
tion.

(b) and (c). The report is under
the consideration of the National Coal
Development Corporation, on the
completion of which necessary further
action will be taken on the report. °





